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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

CUTTACK BENCH

ORDER SHEET

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL
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1, ORDER DATED 29.9,2003.

ap

,eamed Counsel for the Applicant
P

MZ.Umakanta Mishra, seeks pemmissi~n t»o

withdraw this o, A, with lisarty te file

metter applicati-~n, After hearing, he is
peimi tted to withdraw this o A, with lieerty

te file a fresh c,A,,if so advised and thi

CA is accerdingly disposed of as withd rawi.
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